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PRINCIPAL BENCH, NEW DELHI

Original Application No. 1065/2024

In the matter of:

Varun Gulati ...Applicant

Versus

Delhi Pollution Control Committee & Qrs. ...Respondents

NDOH: 29.05,2025
INDEX

S.L. No.

Particulars Page No.

Action taken report on behalf of the Delhj

Pollution Control Committee with respect |~
to order dated 27.02.2025.

2. Annecxure -1

-
Copy of the report of MCD 29.10.2024. C’

Filed by

DPCC
Dated: 2% May, 2025

Place:

Page 1 of 6



@

217

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1065/2024

In the matter of:

Varun Gulati ...Applicant

Versus

Delhi Pollution Control Committee & Ors. ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTON

CONTROL COMMITTEE WITH RESPECT TO THE NOTICE
DATED 27.02.2025.

[, Satender Kumar, Sr. Environmental Engineer, Delhi Pollution Control
Committee, 3rd Floor, Block-B, IT Park, Shastri Park, Delhi- 110053, do

hereby solemnly affirm and state as under-

1. That, 1 am working as Sr,

Environmental Engineer, Delhi Pollution
Control Committee and am conversant with the facts of the present case
on the basis of record maintained by Delhi Pollution Control Committee

in its ordinary course.

2. That, this Hon'ble Tribunal took up this matter on 28.08.2024. The

grievance in the original application is regarding implementation of
closure directions issued by DPCC for manufacturing of banned Single

Used Plastic (SUP) items at Bawana and Narela industrial areas.

3. That, in compliance with the order dated 28.08.2024, DPCC has filed it

== dction taken report on 29.10.2024 which is available on the website on

T i ake the matter and
Ity this Hon'ble Tribunal on 27.02.2025 taken up

i e HER ecord the
ﬁa‘ to direct all the concerned respondents 1o place on reee

" f3 status report. (w
v
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5. That, Municipal Corporation of Delhi (Factory Licensing Department)

submitted its report wherein it was mentioned that, they h
MCD Factory

ave canceled the
permission /License (if any) with regard to operation of al|

the respondents units (37). Copy of the report of MCD dated 29| 0.2024 is
annexed herewith as Annexure-I,

That, DPCC issued closure direction to 35 units {respondent number

6-40 (S1. No. 12 and 40 are same)} without any formal verification, DPCC

issued temporary revocation order for 30 days

to carry out the inspections
to assess the details

of the unit who have submitted representation
regarding compliance and also to facilitate the EDC process.

7. That, in compliance with the ordey dated 27.02.2025, joint inspection

consisting of officials from Revenue Department,

DPCC, DSIIDC and
Power distribution Company,

carried out for 36 units mentioned in the OA
and details of which are as follows:

8.No. |NAME & ADDRESS OF
UNITS
1 M/s vV Industries, M-227,
Sector-5, DSIIDC Industrial
Area, Bawana. Delhi-110039

2 M/S Bindal Plastic Products, I- | Unit engaged in the activity of mfg,

2172, 1 Block, DSIDC, Narela | of reprocessed PVC Granules using
Indl Area Delhj-] 10040 scrap.

3 M/S  Divya Goel, N-278,
Sector-1 DSIDC Indl Area,
Bawana, Delhi-110039
M/S Dinesh Watwani, J-134, | No Activity /

Sector-5, DSIDC Indl Area, | was observed.
Bawana, Delhi-110039 Premise Is used as Godown of
Plastic Container.
5 M/S Olefin India, J-186-187. | Unit engaged in the activity of mfg,
Sec-05, DSIDC Ind] Area, | of banned SUP ltems at J-187 which
Bawana, Delhi-110039 is interconnected with J-186. Both
interconnected units were sealed by
Revenue Department at the time of
joint inspection. _
M/S Owner/Occupier, A-37. A | No Industrial activity/
Block, DSIDC Narela, Delhi- machinery observed at the site.
110040 _ .
W M/S OWIler/Occupier, A-67, A- [No industrial  activity/machinery
Block, DSIDC Narela, Delhi- | observed at the site.
110040 ‘
1S Owncr/Occupicr, A-167, [ Unit was nnn-opcriﬂmm‘l- ll‘(‘b\\L\Il:T:
-Block,  DSIDC ~ Narela, | 01 Thermo Forming Machine was
Delhi-110040 observed at the site,
=0 7 10UA0
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9 M/S  Owner/Occupier, A-168, | Unit found engaged in the activity of
A-Block, ~ DSIDC  Narela, | mfg, of EVA sheet using EVA
Delhi-110040 compound.

10 M/S - Owner/Occupier, A-230, [No industria] activity / machinery
A-Block,  DSIDC  Narela, | observed at the site
Delhi-110040

11 M/S Owner/Occupier, B-2317, | Unit engaged in the activity of mfg.
B-Block, DSIDC  Narela, of plastic granules using plastic scrap
Delhi-110040 as raw material without washing

12 M/S Srishti Polymers, 397 C Unit engaged in the activity of mfg,
Block, DSIDC Narela Delhj- of EVA footwear with screen
110040 printing.

13 M/S Srishti Polymers, 398, C | Unit engaged in the activity of mfg.
Block, DSIDC Narela Delhi- | of EVA  footwear with screen
110040 printing.

14 M/S Owner/Occupier, C-521, | No industrial activity/ machinery
C-Block, DSIDC Narela, | observed at the site.

Delhi-110040

15 M/S Owner/Occupier, C-565, | No industrial activity /
C-Block, DSIDC Narela, | machinery observed at the site
Delhi-110040

16 M/S  Owner/Occupier, C-611, | During inspection unit was found
C-Block, DSIDC Narela, | operational & engaged in the activity
Delhi-110040 of mfg. of Pu footwear, i.c prohibited

activity as per MPD, 2021. Unit was
sealed by the Revenue Department at
the time of inspection.

17 M/S  Owner/Occupier, C-612, | During inspection unit was found
C-Block, DSIDC Narela, | operational & engaged in the activity
Delhi-110040 of mfg. of pu footwear, i.e prohibited

activity as per MPD, 2021. Unit was
sealed by the Revenue Department at
L the time of inspection.

18 M/S Owner/Occupier, D-1581, | No industrial activity / machinery
D-Block, DSIDC  Narela, | observed at the site
Delhi-110040

19 M/S Owner/Occupier, D-1619, | During inspection unit was found
D-Block, DSIDC  Narela, | engaged in the activity of mfg. of
Delhi-110040 EVA footwear.

20 M/S Owner/Occupier, D-1640, | No industrial ~ activity ~ /
D-Block, DSIDC  Narela, machinery observed at the site

L Delhi-110040 _

21 M/S Pooja Plast-646, E Block, | Unit was found non-operational.
DSIDC  Narela Indl Area, | however, machinery for
Delhi-110040 manufacturing  of  dies  and

engineering work presentin the
premises. :
M/S Royal Plast, E-649, E|Unit was found engaged in the
J \'\Block, DSIDC Narela Indl | activity of mfg. of injection moulded
\ h rea, Delhi-110040 items. plastic scrap was 1_‘0”"(‘ stored
"-ﬁ in the basement of the unit. _
SIM/S Owner/Occupier, E-839, | No industrial activity /
,|=-Block, DSIDC Narela Indl | machinery observed at the site
A Area, Delhi-1 10040 = o
industrial activity/

M/S _Owner/Occupier, E-840,

No
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25

26

27

E-Block, DSIDC Narcla Indl
Area, Delhi-110040

machinery observed at the site

M/S K D Plastic, E-855. E
Block. DSIDC Narela Ind]
Area, Delhi-110040

Unit was found engaged in the
activity of mfg. of EVA footwear.

M/S K D Plastic, [E-856, E

Unit was found engaged in the

Block, DSIDC Narela Indl activity of mfg. of EVA footwear.
Area, Delhi-110040
M/S Shri Siddhivinayak | Unit found engaged in the activity of

Enterprises, F-1489, F Block.
DSIDC Narela Indl Area Delhi-
110040

assembling and repairing electronic
gadgets,

H  Block,

DSIDC  Narela,

Delhi-110040

28 M/S Shri Siddhivinayak | Unit found engaged in the activity of
Enterprises, F-1490, F Block, | assembling and repairing electronic
DSIDC Narela Indl Area Delhi- gadgets,

110040

29 M/S  Ankit Gupta, F-1498, F During inspection, two TEM were
Block, DSIDC Narela Indl present on the ground floor used in
Area, Delhi-110040 mfg. of sup item (plastic glass) and

one tubing machine at first floor.
Around 500 boxes filled with sup
item were found stored in the
premises.

30 M/S  Keshav Polychem, F- During inspection unit was
1714, F Block, DSIDC Narela | found engaged in the activity of mfg,
Indl Area, Delhi-110040 of PVC granules using plastic waste,

31 M/S Ankur Nagpal, F-1785-86, | During inspection, three TFM were
' Block, DSIDC, Narela Ind] present in the premises which were
Area Delhi-110040 used in mfg. of sup item (plastic

glass). Around 400 boxes filled with
sup item were found stored in the
| premises.

32 M/S Flatkick Designs, H-1247, | During inspection unit was
H  Block, DSIDC Narela, | found engaged in the activity of mfg.
Delhi-110040 of EVA footwear with printing.

33 M/S O\.vncr/Occupier, H-1262, | No industrial activity/ machinery
H Block, DSIDC Narela, | observed at the site
Delhi-110040

34 M/S  Jai Drainn Udyog, H-|Unit was found non-operational.
1383, H Block, DSIDC Narela, | however, machines related to the
Delhi-110040 activity of mfg. of reprocessed

granules with plastic scrap as a raw
material were observed.

35 M/S Owner/Occupier, H-1446, | No industrial aclivity/  machinery
H  Block, DSIDC Narela, | observed at the site
Delhi-110040 ,

36 M/S Kuber Industries, H-1471, | Unit engaged in the activity of mfg.

of PVC granules and other PVC
items without reprocessing. ]

M(
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Units found engaged in the activity of Mfg. of banned | 01

SUP items

Premises where machinery for manufacturing of SUP | 03

item was found

Premises where other activities are being carried out 20
Premises found vacant 12
LTOTAL 36

9. That following action was taken by DPCC on the basis of joint

inspection drive:

Premises where SUP activity was observed and the same was | 01

scaled on the spot

EDC has been imposed on the units where either the SUP | 04

manufacturing machines were exist or found operating

| No. of units deposited the EDC for engaged in the banned | 03
SUP activity

Units which were found engaged in the activity other than | 20
SUP activity

Units which were found vacant 12

10. In view of the above, the present action taken report may kindly be taken
, on record.

VERIFICATION

[, the above-named deponent, declare the contents of the present affidavit are true
and correct to the best of my knowledge based upon the documents and records

available in the office and nothing material has been concealed therefrom. Verified at
@éﬂ\_{b@ﬂjﬂg ythis Z€ day of May, 2025.
V> N
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MUNICIPAL CORPORATION OF DELHI
FACE?RY LICENSING DEPARTMENT 7/:“-""‘ @
215" Floor, Dr. SPM, Civic Centre A o
New Delhl-110002. AmatMahotsay

Email, 20fl.edmc@gmail.com

No. FL/MCD/2024-25/D- 2.8 Date: 29/10/2024
To,
\
cr'f[ oA

The Incharge, CMC-V oM

Delhi Pollution Control Committee, W
1 Floor, E-Block, Vikas Bhawan-II, Upper Bela Road,

Civil Lines, Delhi-110054

Subject:- Seeking compliance w.r.t. Direction under Section 31(A) of Air

(Prevention & Control of Pollution) Act, 1981 as amended to date.

Please refer to the Delhi Pollution Control Committee, letter F.No. DPCC/CMC-
V/Complaint/2024/1007 dated 21.10.2024 on the subject in O.A. No. 1065/2024 In the case
titled Varun Gulati V/s Delhi Pollution Contral Committee and Ors.

As per direction issued by Delhl Pollution Control Committee, the IT / NIC Department
was requested to cancel the license / permission issued, if any, industrial units forwarded by
your department. It has been confirmed by the IT / NIC, MCD that cancellation of Municipal
Factory License/ permission of these units has been made as per list attached.

This is for your information and further necessary action.

é@"’\ ct9\\\9\».0“)‘\

Administrative Officer

Factory Licensing Department
Akhilesh Kumar,

Encli- As above: ~ Administrative Ofticer
Factory Licensing Department
Copy to:- lunicipal Cerpnrat ~ of Unﬂ'_u,

1. Addl. Commissioner (FL) for kind information please. Civie Cip, -

2, Deputy Commissioner (FL).
3. Office copy

&
A\

‘lle No. DPCC/CIACY, SUPDRIVE /HARTLASBAWANAZ$924 (Compiter Ko, 201360}
Senerated from cOMico by Vebhay Kumar, Yaitihay Fymarthssstant Enviionmental Engineorl, ASST ENVIRONMENTAL ENGINCER, DELHI POLLUTION CONTROL COMMITTEE on 37037

<l
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DPCC Ref. No.

Name & Address of Unit

Remarlg—]

F.No.
21.10.2024 &
DPCC/CMCV/Complaint/2024/157-163 dt. 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
F.No.

M/s Owner/Qccupier, N-278,
Scctor-1, DSIDC Bawana
Industrial Area, Delhi-110039

Cancelled |

F.No.
21.10.2024
DPCC/CMCV/Complaint/2024/178-184 dt, 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
& F.No.

M/s Owner/Occupier, A-37, A-
Block, DSIIDC,  Narela
Industrial Area, Delhi-110040

Cancelled

F.No.
21.10.2024 &
DPCC/CMCV/Complaint/2024/192-198 dt. 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
F.No.

M/s QOwner/Occupier, A-167,
A-Block, DSIIDC, Narela
Industrial Area, Delhi-110040

Ca:nccllcd

F.No.
21.10.2024 &
DPCC/CMCV/Complaint/2024/199-205 dt. 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
F.No.

M/s Owner/Occupier, A-168,
A-Block, DSIIDC, Narela
Industrial Area, Delhi-110040

Cancelled

F.No.
21.10.2024 &
DPCC/CMCV/Complaint/2024/255-261 dt, 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
F.No.

M/s Owner/Occupier, D-1581,
D-Block, DSIIDC, Narela
Industrial Area, Delhi-110040

Cancelled

F.No.
21.10.2024 &
DPCC/CMCV/Complaint/2024/367-373 dt. 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
F.No.

M/s Owner/Occupier, H-1446,
H-Block, DSIIDC, Narela
Industrial Area, Delhi-110040

Cancelled

F.No.

21.10.2024 - &
DPCC/CMCV/Complaint/2024/346-352 dt. 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
F.No.

M/s Owner/Occupier, F-1785,
F-Block, DSIIDC, Narela
Industrial Area, Delhi-110040

Cancelled

F.No.
21.10.2024
DPCC/CMCV/Complaint/2024/353-359 dt. 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
& F.No.

M/s Owner/Occupier, H-1262,
H-Block, DSIIDC, Narela
Industrial Area, Delhi-110040

Cancelled

F.No.

21.10.2024
DPCC/CMCV/Complaint/2024/220-226 dt. 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
& F.No.

M/s Owner/Occupier, C-397,
C-Block, DSIIDC, Narela
Industrial Area, Delhi-110040

Cancelled

10

F.No.

21.10.2024 &
DPCC/CMCV/Complaint/2024/227-233 dt. 27.05.2024

DPCC/CMC-V/CompIamtI2024/l007 dt.
F.No.

M/s Owner/Occupier, C-398,
C-Block, DSIIDC, Narela
Industrial Area, Delhi-110040

Cancelled

Cancelled

11

F.No.

21.10.2024
DPCC/CMCV/Complaint/2024/234-240 dt. 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
& F.No.

M/s Qwner/Occupier, C-521,
C-Block, DSIIDC, Narela
Industrial Area, Delhi-110040

~Cancelled

12

F.No.
21.10.2024 &
DPCC/CMCV/Complaint/2024/241-247 dt. 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
F.No.

M/s Owner/Occupier, C-611,
C-Block, DSIDC, Narela
Industrial Area, Delhi-110040

Cancelled

13

F.No.
21.10.2024
DPCC/CMCV/Complaint/2024/248-254 dt. 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
& F.No.

M/s Owner/Occupier, C-612,
C-Block, DSIIDC, Narela
Industrial Area, Delhi-110040

Cancelled

F.No.
21.10.2024
DPCC/CMCV/Complaint/2024/262-268 dt. 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
& F.No.

M/s Owner/Occupier, D-1619,
D-Block, DSIIDC, Narela

Industrial Area, Delhi-110040

Cancelled

F.No.
21.10.2024
DPCC/CMCV/Complaint/2024/269-275 dt, 27. 05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
& F.No.

M/s Owner/Occupier, D-1640,
D-Block, DSIIDC, Narela
Industrial Area, Dethi-110040

Cancelled

F.No.
21.10.2024
DPCC/CMCV/Complaint/2024/276-282 dt. 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 dt.
& F.No.

M/s Owner/Occupier, E-646,
E-Block, DSIIDC, Narela

Industrial Area, Delhi-110040

F.No.
21,10.2024
DPCC/CMCV/Complaint/2024/283-289 dt, 27.05.2024

DPCC/CMC-V/Complaint/2024/1007 de.
& F.No.

M/s Owner/Occupier, E-649,
E-Block, DSIIDC, Narela
Industrial Area, Delhi-110040

2

ile No. DPCC/CMCV/SUPDRIVE /NARELABBAWANA/2024 {Computer No. 201360)

senerated from eOffice by Valbhav Kumar, Vaibhav Kumar(Assistant Environmental Engliwer), ASST. ENVIRONMENTAL ENGINEER, DELHL POLLUTION CONTROL COMMIYTEE on 27/0%/

A
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- f < DPCC/CMC-V/Complaint2024/100
B A 7 dt. | M/s Owner/Occupicr, E-839,| Cancelled
FNo. | E-Block, DSIIDC, Narela m

21102024
DpCCJCMCWCompIaintl2024l290-296 dt. 27.05.2024 | Industrial Area, Delhi-110040
X DPCC/CMC-V/Complaint/2024/1007  dt. [ ¥

5 | M/s Owner/Occupler, E-840,| Cancelled

F.No.
F.No. | E-Block, DSIIDC, Narela

21.10.2024
DPCC/CMCWComplaim/2024f297-303 d1.27.05.2024 | Industrial Arca, Delhi-110040

F.No DPCC/CMC-V/Compl
2-1 ld2024 OTEZP aint2024/1007 _ dt. | M/s Owner/Occupier. E-855.| Cancelled
PCC/CMCV/Complainy’2 FNo. | E:Dlock,  DSUDC,  Buels :
D mplainU2024/304-310 d.27.05.2024 | Industral Area, Delhi-110049 S
L—"———‘__* P
F.No. DPCC/CMC-V/Complain2024/1007 dt. MJ/s Owner/Occupier, E-856, Cancelled | Lo
21.10.2024 ) & F.No. | E-Block, DSIIDC, Narela
DPCC!CMCWComp!amt/ZOZMBI1,3|7 dt. 27.05.2024 Industrial Area, Delhi-110040
F.No. DPCCJCMC-V/ComplainVZOZrUl007 dt. | M/s Owner/Occupier, F-1489, | Cancelled
21.10.2024 & ENo. | F-Block, DSIIDC, ~Narela B
DPCC/CMCV/CompIainI/2024/3|8-324 dt. 27.05.2024 Industrial Area, Delhi-110040 e
F.No. DPCC/CMC-V/ComplaintﬂOZMl007 dt. | Mss Owner/Occupicr, F-1490, | Cancelled
21.10.2024 & F.No. | F-Block, psIIDC, Narela
DPCC/CMCWCompIaint/2024/325-33l dt. 27.05.2024 Industrial Area, Delhi-110040
F.No. DPCC/CMC-WComplafm?zozm007 [ 74/s Owner/Occupier, F-1498, Cancelled
21.10.2024 F.No. | F-Block, DSIIDC, Narela
DPCO‘CMCV/Complhin:/z024/332-338 dt.27.05.2024 Industrial Area, Delhi-110040 {.
;
F.No. DPCC/CMC-V/CompIaJ'mfZOMII007 dt. | M/s Owner/Occupier, F-1714, Cancelled
21.10.2024 - FNo. | F-Block, DSIDC, Narcla
DPCC/CMCV/Complaim/2024/3_39-345 dt. 27.05.2024 Industrial Arca, Delhi-110040
___________———————_____-—-
F.No. DPCC/CMC-V/ComplaImﬂDZM1007 3t | M/s Owner/Occupier, T1-1383, | Licensenot
21.10.2024 FNo. | H-Block, DSIIDC, Narela taken
DPCC/CMCWComplainuz024/350-366 dt.27.05.2024 | Industrial Area. Delhi-110040
| SeTT T
""57_’ F.No. DPCCICMC-VIComplainVZOZMI007 dt. | M/s Owner/Occupier, [-1471, | License not
21.10.2024 F.No. | H-Block, SIIDC, Narela taken
: D};CCICMCVIComplnint/2024f374-3 80dt. 27.05.2024 Industrial Area, Delhi-110040
ISR
28 | F-No- DPCCJCMC-Vf‘ComplaimfZOMII007 dt. | M/s Owner/Occupier, D-612, | License not
D-Block, psIIDC, Narela taken
Industrial Area, Delhi-110040
License not

1.10.2024
h10V/Complaint/2024l 1007 dt. MUs Sumit Plasatic
H-1247, DSIDC  Narela, taken
Delhi-110040

29 | F.No. ppCC/C
! 24
21.1020 Industrial Area,
License not

//——-——"”_L_____._.-—-——f
DPCC/CMC—V/ComplainWOZM007 dr. | M/s Owner/Qccupier, C-565,
) FNo. | C-Block, DSIIDC, ~Narcla T,

—
30 | F.No.
-387dtL 27.05.2024 Industrial Area, Delhi-110040
—M-227,| License not

21.10.2024 &
DPCCICMCV/CompIaimfZOZUBSI
31 F.No. DPCCJ'CMC-V/CompIainWOMH007 at | Mfs V.V, Industries
21,10.2024 & F.No. | Sector-3, Bawana Industrial taken
DPCC/CMCWComplainUZOZMl43-149 dt.27.05,2024 Area, Delhi-110039 B
32 | F.No. DFCCJCMC-V!Comp!aimfZ024IIOO7 dt, | M/s CK Enterprises, 1-2172, 1 License not
21.10.2024 & FNo. | Block,  DSIDC, ~ Narcla| taken
DPCC/CMCV/CompIaanZOZ4f|50-156 dt.27.05.2024 Industrial Area, Delhi-110040
 —
720241007 dt M/s_Owner/Occupier, J-134, | Li
£No, | Sector-5, DSIDC  Bawana wan';_’:n“‘“

—TFNo, DPCC/ICMC-V/ComPiait
& .
Industrial Area, Delhl-110039

21.10.2024 b
24/164-170 dt. 27.05.2024

DPCCJCMCWCompIainU‘ZO
1/2024/1007 . [M/s Owner/Occupier, J-186 s e
: DSIDC. Dawant |

P.No. DPCC/CMC-V/Com plain d
; F.No. Sector-3,
taken

34
21.10.2024 & :
DPCCJCMCV/Con1plalnt/2024/ 171-177 d1. 27.05.2024 tndustrial Area, Delhi-110039
35 | F.No. D?CC/CMC-‘/IComplnImfZOZdI 007 dL|Mss Owner/Occupler, A-67, A
21.10.2024 F.No. | Black, ~ DSIIDC, Nn’rcl- License not
DPCCJCMCV/Comp!nlmfZOZ-UIBS-IOI di. 27.05.2024 Industrlal Area, Delhi-1 100401\ taken
i

i
; ; 3
wr hio 49) 1e0)

JA(V:&UFDN'JD'U-"’.U-EEAWHMInu (f armput :
g rarmuiial poginest) ANGT, ERVIROIMEN
HTAL ENGIN
JHEER.

| le N2 prec/C
1wy Kurbal Wellhdv lur-wllﬁn'ﬂaul in
L FOL UK
FOUUNON CONTROC Comm g
119

‘ senerated tiom UMt e b
OO 220445 ;
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I

il

DPCCICMC-WCompIninU2024/1007 dt. | M/s Owner/Occupier, A-230, | License not
I.No. | A-Block, DSIIDC, Narela taken

21.10.2024 & :
fcMCVICompln1nU20241206-2|2 dt. 27.05.2024 | Industrial Area, Delhi-110040

FNo. DPCC/CMC-V/CompIniml2024/1007 at. | M/s Owner/Occupier, B-2317,| License not
21.10.2024 FNo. | B-Block, DSIIDC, Narela taken

& .
DchjCMCV/CDmplﬂinU2024I213-2l9 dt. 27.05.2024 | Industrial Area, Delhi-] 10040
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= No. DPCC/CMCV/SUPDRIVE/NARELABBAWANA/2024 (Computer No, 203 e =
. 203360) S ——

:perated from eOffice by Vaibl ar(Assi wnental Engineer), ASST. ENVIRONMENTAL ENG! ER, DELHI POL ION CONTROL COMMITTEE 170577
f hav Kumar, Vaibhav Ku (Assistant Enviror 5T
ne T gineer), . \ INE 1 LU N T [+] 5
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